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Separate paging is given to this Part, in order that it may be filed as a separate compilation.

PART III.

Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

Block B—arca 0*58 acre.
North—By part of plots nos. 229, 227, 226 

and 1176 and plot no. 1187,

East—By plots nos. 1175 and 1174,

South—By plot no. 1190,
West—By plots nos. 224, 1181, 1183, 1185, 

1187 and 223;
Block G-—area 6*68 acres.

North—By part of plots nos. 425, ‘430, 435,
. 438, 053, 794, 799, 785, 784, 783,

779, 777, 772, 822, 765, 764, 834, 
835, 837, 839, 843, 845, 847 and 
plots nos. 429, 786 and 846,

East—By part of plot nos. 835, 837, 839, 
843, 845 and 847 and plot no. 846,

South—By part of plots nos. 798, 800, 803, 
805, 811, 809, 1161, 1159, 826, 
1158, 1157 and tho laud to bo 
acquired in Block D,

West—By plot no. 236 and part of plots 
nos. 1158 and 1157;

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

NOTIFICATION. 

The 27th May 1937.

No. 2123—La-40-R.—Dec laraxi on.— 
"Whereas it appears to the Government of 
Orissa that land is required to be taken by 
Government at the public expense for a 
public purpose, viz., for diversion of Machgan 
Canal at the 6th and 7th mile in the village of 

pargana Hariharpur, zilaMadhyasasan,
Cuttack, it is hereby declared that for the 
above purpose 8 pieces of land measuring, 
more or less, 20-98 acres, bounded on the—

Block A—area 0T3 acre. 

North—By part of plot no. 220, 

East—By plot no. 222,

South—By plot no. 221,
West—By plot no. 218;
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of the Land Acquisition Deputy 
Irrigation Branch, Cuttack, or in 

Executive Engineer, Mahanadi

-sz:

A plsn of 
the office 
Collector,
that of the 
Division, Cuttack. .

Block D—area 7-58 acres.
uirc I iuNorth—By the land to be acq 

Block C,
East—By part of plots nos. 851, 861, 86v.

866, 868, 1007, 1006, 1005, 1002, 
1001, 97S, 1028, 1042, 1045,
1046, 1049, 1051, 1061, 1062,
1063, 1064, 1122, 1C65, 1112,
1066, 1108, 1083, 1103, 1102,
1100, 1099, 1097, 1093, 1095 and 
1094 and plot? nos. 850, 1000, 
997, 1111 and 1098,

By order of the Governor,
P. T. MANSFIELD, 

Chief Secretary to Government.

EDUCATION, HEALTH AND LOCAL 
SELF-GOVT. DEPARTMENT.

South—By plots nos. 1171 and 3553,
West—By part of plots no?. 1157, 857, 858, 

1146, 1145, 1144, 1143, 1142,
1016, 1017, 1018, 1023, 1024,
1016, 1037, 1042, 1.28, 1118,
1112 and 1116;

notification. 
The 24th May 1937.

No. 4023—I50/37-LS -G.—The follow­
ing draft of certain rules regarding the 
term of office of the members and the 
Chairman of the Standing Committee for 
.Rural Development of the Ganjam District 
Board and the powers of control and revision 
of the district board over the Standing 
Committee, which the Governor of Orissa 

to make, in exercise of the powers

Block E—area 0*72 acre.

North—By plot no. 1298,
East—By plots nos. 3516, 3547, 3544 and 

3500,
South and West—By part of plots nos. 3561, 

3487, 3491, 3492, 3493, 3494, 
3495, 3496, 3482 and 3518;
Block F—area 0-52 acre.

North—By plots nos. 1299 and 1326,

East—By plot no. 1301,
South—By part of plots nos. 3448, 3449 

and 3450,

West—By plot no. 3500 and part of plot 
no. 3450;

Block G—area 3-30 acres.

North—By plots nos. 1301 and 1302,
East—By part of plots nos. 1317, 1314, 

1311, 1319, 3440, 3365, 3364, 
336G, 3367 and 3368,

South—By plots nos. 3439 and 3522,
West—By plots nos. 1301, 3444, 3439 and 

3522 and part of plots nos 1306, 
1307, 1308 and 3443;

proposes
conferred by clauses (Hi) and (v) of sub­
section (5) of section 27-A and clause (a) 
of sub-section (2) of section 199 of the 
Madras Local Boards Act, 1920 (Madras Act 
XIV of 1920), is hereby published, as 
required by clause (a) of section 200 of the 
said Act, for general information.

Notice is hereby given that the draft 
will be further proceeded with after six 
weeks from the date of publication of this 
notification and that any objection or sugges­
tion which may be received with respect 
thereto before the expiry of the period 
aforesaid will be considered by the Governor 
of Orissa.

Draft Rules.

1. (1) A member of the Ganjam District 
Board elected to be a member of the Standing 
Committee for Rural Development shall hold 
office as such, unless he sooner resigns, until 
his term of office as a member of the district 
board expires or he otherwise 
such member:

Block H—area 1-47 acres.

(For replacing Gocher land.)
North—By plots nos. 3183, 3180 and 3100,
East—By plots nos. 3100, 3169 and 3171,
South—By plot no. 3205,
West—By plots nos. 3183, 3188,

3190, 3192 and 3196;
arc required within the aforesaid 
Madhyasasan.

This declaration is made, under the 
sions of section 6 of Act I of 1894, 
whom it may concern.

ceases to be

Provided that such member shall be 
deemed to have vacated his office on the 
Committee as an elected member 
being elected as president of the district 
board and consequently becoming an ex-officio 
member of the Committee.

(2) A member of the Stauding Committee 
who is not a member of the district board 
shall, unless he sooner resigns, hold office 

on which the

hison

3189,

village of

until the date 
of the persons who 
board at the ti 
efflux of time:

term of office 
members of the district 

me of his election

provi- 
to all arc

Expires by
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Provided that such member shall be 
deemed to have vacated his office on the 
Committee on his becoming a member of the 
district board.

(3) The Chairman of the Standing Com­
mittee shall hold office as such, unless he 
sooner resigns—-

(a) in case he is the president of the
district board, so long as he 
continues to be president; and

(b) in case he is a member of the district
board not being the president, 
until his term of office as a member 
of the district board expires or he 
otherwise ceases to be such member.

2. No expenditure or financial commitment 
shall be incurred by the Standing Committee 
unless sufficient funds therefor are provided 
in the sanctioned budget of the district 
board.

3. No resolution of the Standing Committee 
involving any expenditure or financial 
commitment exceeding Rs. 1,000 shall be 
acted upon without the approval of the 
district* board:

Provided that nothing contained in this 
rule shall be deemed to give any authority 
to the Standing Committee to incur expendi­
ture on any service which has not been 
provided for in the sanctioned budget of the 
district board.

powers conferred by sub-section (4) of sec­
tion 33 of the Factories Act, 1934 (XXV of 
1934), is published as required by section 79 
of the said Act for the information of all 
persons likely to be affected thereby, and 
notice is hereby given that the draft will 
be taken into consideration on or after the 
1st September 1937.

Any objection or suggestions which may 
be received in respect of the draft before the 
date specified will be considered by the 
Government of Orissa.

Draft Rule.

The Hazardous Occupations (Lead) Rules, 
1935, published with the Government of 
India (Department of Industries and Labour) 
notification no.L-3050. dated the 19th Febru­
ary 1935, are hereby rescinded.

By order of the Governor,
C. G. NAIR,

Secretary to Government

PUBLIC WORKS DEPARTMENT.

NOTIFICATION.

The 29th May 1937.

No. 5811—VIA-6/37-E.—In partial 
modification of para. 3 of Public Works 
Department notification no. 2, dated the 
1st April 1936, published at page 25, Part III 
of the Orissa Gazette, dated the 1st April 
1936, the Southern Division which is at 
present under the direct control of the Chief 
Engineer, Orissa, is transferred to the control 
of the Superintending Engineer, Orissa 
Circle, with effect from the 1st June 1937.

By order of the Governor,

A. VIPAN,

Secretary to Government

By order of the Governor, 

E. R. WOOD, 

Secretary to Government.

LAW AND COMMERCE 
DEPARTMENT.

NOTIFICATION.

The 27th May 1937.

No. 4694—IF-5/37-Com.—The following 
draft of a rule which the Government of 
Orissa propose to make in exercise of the
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GOVERNMENT SECURITIES.

The following list of Government securities, etc., in the custody of the Reserve Bank of 
India, Calcutta, on the 31st December 1936, deposited under Article 80 (a) of the Government 
Securities Manual, 2nd Edition, by the Civil Officers in Orissa, is published for the information 
of officers concerned. Any discrepancy or error in the list should he brought to notice 
'promptly.
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INDEX.
Name of the administrator or other officer 

to whom interest is sent.
Angul.

Conservator of Forests, Orissa, Angul 
Deputy Commissioner, Angul ...

Balasore.
Chairman, Balasore Municipality 
Chairman, District Board, Balasore 
Collector, Balasore ...

Magistrate, Balasore...

Item no. I Namo of the administrator or other officer Item no. 
to whom interest is sent.

Superintendent,- Orissa Medical School, 
' Cuttack.

24,25
1

Ganjam.
Collector, Ganjam ...

District Judge, Ganjam

District Superintendent of Police, Ganjam

President, District Board, Ganjam
President, District Board, Ganjam and 

the Raja of Khallikote, Attagada and 
Biridi Estates, Ganjam, Chatrapur

Berhampur-Ganjam.

Commissioner, Municipal Council, Berham- 
pur. ^

2
26

273
284

29,336-7
348-10 <

Cuttack.

Chairman, Cuttack Municipality

Chairman, District Board
Comptroller, Orissa, Cuttack

Director of Health and Prisons Services ...

Executive Engineer, Northern Division, 
Cuttack.

Executive Engineer, Southern Division, 
Cuttack.

Executive Engineer, Mahanadi Division ...

Magistrate, Cuttack ...
Secretary to the Government of Orissa, 

Public Works Department, Cuttack.

11
3512

12(a)

13-16 Koraput.
President, Agency District Board, Koraput 
Chairman, Municipal Council, Parlakimedi 

Puri,
Chairman, Puri Municipality ...

Collector, Puri

37,38 .17
36

20

39,40
41-4518,19

21,22
SA3IBALPTJR.

Deputy Commissioner, Sambalpur
23 46-50
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3i°/0

37cLoon*. i
i Name of the parson or

fund on whose 
behalf held. ,1893-97.j I041*

1854-55. 1865.184243.iName of (he administrator 
or officer to whom 

interest is sent.

1951-54-Sorial Ledger 
no. Folio.

I
I • M

::
2484 j Conservator of Forests, Orissa, ; F. W. Heilgors & 

Angul.

2l9l } Deputv Commissioner, Angul Nareswar 
! Tre, surer.

Pilgrims Hospital Fund

' -1 :
18.000

500 ...
Chandra Chandra,

2
i 2,100

5,300

• 09

1

219*2 ! Chairman, Balasore Munici- ; 
1 palit3r.

2193 Cnainnan, Dislrict 
Balasore.

2196 Collector, Balasore

8 ! #•«
Board, ! Bhadrak Dispensary4

!
■ * -

-!tfir®45s!i -of Irda Wards Estate. • I
Nirode Behari De. Treasurer — 

Rajani Kanto De, Treasurer
|

Lalita Dai Charitable Dispen­
sary Fund. !

... Baja Shyamananda De Dis- ‘ 
i pensary.

... Sristidhar Roy Mohasay's 
Water supply Fund.

. Chairman, Cuttack Munici- j Cuttack Municipality 
; pality.

District Board, Asureswar Dispensary Fund <

• • • j
o

II 10,000 • • •
6 2196(a) Ditto !

10,000
7 ' 2197 Ditto

i
i

S 2199 I Magistrate, Balasore

500 !S ? 2200 Ditto [ *;1
. 3,1002201 |10 i Ditto

i
i

11 j 2232 i,ooo ;•i1

I
i . i

1*2 | 2233 j Chairman,
i Cuttack.

1 f ... 1,000
; I {

12(a) j 2243 | Comptroller Orissa, Cuttack f Ravonshaw College

2116 j Director of Health and P risons 
I Sen-ices, 0ris3a, Cuttack.

25,200-1
13 I ■

iAnanto Charan Roy, Assistant 
Jailor. 100 200

213414 DittoI Rajendra Nath Das, Assistant 
Jailor.

Rai Sahib Satyabadi Prodhan, 
Jailor. j

Rai Sahib Upendra Nath 
Ray Chowdhury, Jailor.

I
300

2436 i15 Ditto I

!
300. 30016 2438 Ditto

t
40017 2238 • ••

, Executive Engineer, Northern 
Divis on, Cuttack.

2236 Executive Engineer, Mahanadi
Divisio , Cuttack.

■^°b°dh Chandra Bose, 
Cashier.

I
Dadhi Baman Rath, Accounts 

j Clerk.

"■ Surendra Noth Sinha, Cashier .

i *£& * Kenned-V-Ltd-

!
'18 i • ••

{
19 2237 Ditto

20 2238 (a) j Executive Engineer, Southern
! Division, Cuttack.

21 2240 j Magistrate, Cuttack

f 500l
i

1,000• • •
I i

j ™™r' LodSioS House
•••

:
I224222 Ditto.

- [ Rani Water-supply Fund • ••

! ! B^ZZn LhS Supply I 2,000• ••
• • • 10,000

2249 ’ Superintendent. OrL 
J School, Cuttack. 

25 2250 j

2i i
ssa Medi-

Lady Dufferin Fund

3,300Ditto. i 10.0001.000• ••
Medical School 

.r und.
i; Scholarship

i
and three r

I

26 2288(0)1 Collector. Ganjurn

I
2235 District

I•••
1,500Damodar Sahu 

others, Cont

Nalini 
Manager,

27 factors. r i•••
Judge, Ganjam-Puri 5.000••• •••

^"‘“hdesh&Sr' 1
of

nson*s Scholarship.

GwaiafVDi?rict Bo«d 
wa> Ces3 Fund.

Poultry VFund.a

■'■|^S^«aru 
j Native Cof4f

f 1
28 2288(e)2 District

p Superintendent 
Police, Ganjem.

• • •
i • ••

5,0 00•••
29 3288(c)3 President
30 2283(c)4 1

•••
district Board, •••

E. C. Joh 500• ••
Ditto.: • •• • ••

Rail. ••• • ••31 2288(c)5 Ditto. • ••• • •
' t •• •Chetty' • ••s32 2188(c) 7) Ditto. ••• /•••■

rapur |/ ••• •••
joo•••: »•.
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Loan.

Loan. I4°/o Loan. Ii Punjab U. P. [ 
Bonds. LoanLoan.5°/o Loan. ! 6^°/o De- 

iBomb. 1I Dev. I ben 
Loan, i

2F/o
1948- Total.1879. 1000-01. 1947*50. 1943. 1900-70, 1055-60. 1939-44.'1940-43. 1045-55. 4% 5% 52,tures.1938-40, 1948 1944

6,000
5,000I: • m

13,500

2,100

5,300

I • • •
i i J

I

10,400! 10,400

I 10,000

10,000!
2>000

2,000

500

3,100!

1,000• t

1,000

25,200

300

300•»

600

400

200 200

500
! 1,000

1,400 1,000 4,5002,100

3,700500 4,200

2,000

10,006

4 • ••

1,500 800 16,S00

500 2,000

5,000

• ••• •• 5.000

600

6,600 5,600• ••
67,400 ■ 67,400

i
5,100 5, ICO

100
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H°lo

3°/0 Loan.
Name of the person or 

fund on whose 
behalf held.

1865.Name of the administrator 
or officer to whom 

interest is sent.

1854-55.i 1951-54.; 1842-43.Ledger 
Folio. :

Serial
no. 1941HS96-27.

{
t •. •

i Pantulu Garu . .
T. Sivaramya 
for Chatram.

Khallikote College, Berham

33 2288 (c)8: President, District Board,
| Gan jam.

34 j 2288fc) President, District Board.
4(1) i Ganjam and the Raja of pur.

J Khallikote Att-agada and 
Biridi Estates, Ganjam.

35 12888(c) 5’ Commissioner, Municipal - Municipal provident
J Council, Berhampur. Institution, Berharop

B6 22S8 fc)6* Chairman, Municipal Council, Municipal Provident Fund 
I Parlakimedi. ! Institution, Parlakimedi.

1,00,000

2,100
Fund

1.400» (1)

General Funds ot the District 
j Board.

... i Koraput Agency
Board Railway Ces3.

Chairman, Puri Municipality ■ Drainage Fund

... | Puri Municipality

... ! Chandra Nepali Natharpana 
[ Fund.

... Gajendra NathDutt,Treasurer

... Maharaja Sir Bir Mitrodaya 
Charitable Fund, Puri.

... Propiietor of the estate Taluk 
‘ Kothdes for liquidation of 

revenue.

... j Ram Niranjan Fund

Sambal-i Jubraj Sri SomabhusaD Singh 
Deo Orphanage Fund.

Maharaja Sri Sir Bir Mitro- 
| daya Famine Relief Fund.

j Maurice Free Studentship 
j Fund.

i Ram Prasad Patnaik, Trea- j 
j surer.

Tikait Lai Sahib Sri Bir j 
j Protap Singh Deo Irrigation j 

Fund.

■7 2357 (a) j President, Agency District i 
Board, Koraput.

Ditto
7,700

District >S3 357 (a)!
9,8004,000500

246189 22,500
Ditto246240 5004,50011,500

Collector, Puri41 2463

10,000
Ditto42 j 2464

100
Ditto246543

Ditto246644

25,000Ditto45 2467
50,000Deputy Commissioner, 

pur.
249746

1,00,000Ditt-o249847 v

Ditto48 2499

Ditto 10,000250049

Ditto2501 2,04,60050

Office of the Reserve Bank of India, Calcutta :

The 1st June 1937,

Jh
!

I

w ■

5
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\ WL Punjab U. P. 
Bonds. ! Loan.

5*7 oLoan. 4°/0 Loan.i 5°/0 Loan. 2!-7oLoan. «*"/. ! De- Bomb.!
| Dev- 
Loan.

L jan.*• Loan Total.I bon- 
tures.i 19-48-

1943. | 1960-70.| 1055-60. 1939-44. 1940-43.; 1945-55. 1938-40. 47 o1879. 1900-01.1 1947-50.! 57o 52.Loan I 
1948. 1 1944.

| I I1*I1,100 | 1,100
!

iI i 1,00,000'1 r ... id 1

!
1

2,100

:\
»

1,400!!
51,300 5-1,300• •• • ••!

... ! 8,30055,800 71,800• • 9r
I< 10,7001,200 26,200! dW9 r»«

! 1 22.500
■ • ••. :I12,000 ... I 28,500

.
10,000« •

i500 6001 1 - ;

31,000 31,000

1

5,000 10,000 40,000I...
50,000• 11 1

1,00,000••• ... *

: 200... |200 I ...
II

10,000a'a •
; !I

j 2,04,6001 !
I' !I 1i

E. A. B. ALLAN, 

0 Manager.

Cimtagjc I P<inted and Publiehad by V. M. Monoy, Pr«sa Officer, Govt, JP/osi?, O. G.'lO—809—4 G iy37,


